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oa the North Bastern Railway was received
at Meerws City Statiom on the jrd Auvgust,

1967 and its open delivery was granted to
the comsignee ;

(b) if so, wheiker the ‘damages and
deficiency advice' issmed in this conpection
by the Parcel staff of Meerat City Station
is fictitious ;

(c) if sp, the ampynt of. claim paid by
the Railway Administration ; and

(d). the. action taken against the staff
at fault 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes.

(b). The ‘damages.and delicipacy certifi-
catg’ igsued im teis. came is, suspacted to be
fictitious.

(c) A claim of Rs, 1,097.48 was. paid
in this case.

(d) Disciplinary proceedings have been
initiated inst  the ploy heid
responsible.

Introduction of Diesel Epgines on
Trivandrom-Ernakulam Section

T74T. SHREMANGALATHUVADAM :
Wilk the Minister of RATLWAYS be pleased
to- state :

(a) whether there is a proposal ora
suggestion pending with the Railway Board
for the introduction of diescl engines on
tha Erikasdrum-Ernakulam Secticn ; and

(b) if sp, the details theraof ?

THE. MINISLER OF RAILWAYS
(SHRI NANDA) : (a) acd, (b) . Yes
The question of dieselisation of Trivand-
rum- Eraokulam Section along with other
sections and their inter-se priorities within
the available resources is upder examination.
The requireme of this secti would be
kept in view while finalizing the dieselisation
Plan.

Expansion of M/s. Phillips Co.

7748, SHR1 S. M. BANERIJEE : Will
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the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-

PANY AFFAIRS be pleased to state :

(a) whether Mjs. Phillips Company
enjoys monopoly in Lamp Industry in the
country ;

(b) if so, the reason for allowing further
expansion to them ;

(c} whether they have reccived undue
favour l'ecause of their close association
with one of the senior officers of his
Ministry ; and

(d) if so, whether investigation has
been made in the matter 7

THE MINISFER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND. COMPANY AFFAIRS (SHRIF.A
AHMEDY : (a) and (b). Two major items
in the electric lamp industry are GLS lamps
and fluorescent tubes. In so far as these
itemns are concerned, there are over 10 units
under production including Mjfs. Philips
(India) Ltd. Against a total production
during 196% of GLS-88.8% millien nos. and
fluorescent tubes 10.20 million nos. Philips
India accounted for GLS 18.5 million nos.
(19%) and: fluorescent tubes 3.70 million
nos. (36%). M/s, Phillips do not, therefore,
cnjoy a monopoly in the industry but they
hold: a. deminank posidion: in. respect of
fluorescent wbes.

(c) No, Sir,

(d) Dees not aise.

Production of Tannery Footwear Corporation
of Tndia Ltd.

7749. SHR1 S. M, BANERJEF : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether M/s. Cooper AHen, Kanpur
now known as the Tanoery and Footwear
Corporation of India Ltd. has started full
production ;

(b} if not, the reason for the same ;
and





